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REGA STRAR COURT. 2

ECTION |11
SUPREMECOURTOF I NDI
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. RAJESH KUMAR GOEL
Petition(s) for Special Leave to Appeal (O No(s) .
85/ 2014
MS. GAIL IND A LTD. Pet
er(s)
VERSUS
STATE OF U.P. & ORS. Res
nt (s)
W TH

SLP(C) No. 33455/2014
InterimRelief and Ofice Report)

Date : 25/07/2016 These petitions were called on for hearing today.

For Petitioner(s) M. Gaurav Agarwal , Adv.
M . Abhi shek Sharma, Adv.

Ms. Rashnmi  Si ngh, Adv.

For Respondent (s) M. Upendra M shra, Adv.
M. Vinay Garg, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

SLP(C) No. 33455/2014

Signature Not Verified
Respondent Nos. 1 to 7 have failed to file

he count er
Digitally signed by
POQJA SHARMA

af fidavit
Dat e: 2016.07. 28
16:52: 02 I ST
Reason:

within t he peri od sti pul at ed under t he

| es. Vi ewed

thus, the matter shall be processed for listing before the Hon ble

Court on its own turn.
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SLP(C) No. 34785/2014

A

347

ition

ponde

ru



Four weeks time is gi ven to t he | ear ned counsel for t he
petitioner for filing the affidavit in proof of dasti service of
notice already issued to the respondent Nos. 3 and 4.

Li st again on 5.9.2016.

(Raj esh Kumar Coel)
Regi strar



